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O riginal app lication  Ho. 8 49 o f  200 3

Jabalpur, th is  the 14th day o f  May, 200 4

Hcn'ble Shri M.P. Singh, V ice Ch airra an 
1-ton‘b le  Shri Madan Mohan, Judicia l Member

1 . Ganesh Rani Kawde, S/o. BOdh Ram Kawde,
Aged about 48 years, Gardaier-cum-Watchman 
(Daily wager), Jawahar Navodaya Vidyalayaf

Mana Ganp, Raipur, Chh.attisgarh •

2. Ram Narayan Dubey, S/o. Shri Ram Sujan Dubey,
Aged about 40 years, Peon-curn-Watchman (D aily 
wager), Jawahar Navodaya Vidyaiaya, Mana Camp,
Raipur, Cbhatti sgarh .

3. D ilip  Kumar Sinha, S/o. Shri
*»ged about 43 years, Garda^er-cum- Watdhraan 
(Daily wager), Jawahar Navodaya Vidyaiaya,

Mana Camp , Raipur, Chhattisgarh. . . .  Applicant

(3y Advocate -  Shri S. Paul)

V e r s u s

1. Th e Commissioner, Navodaya
Vidyaiaya Samiti, Indira Gandhi Stadium,
I .P .  Estate, New D elh i.

2. Ihe D irector, Navodaya Vidyaiaya Sarniti,
Indira Gandhi Stadium, I  .P . Estate,
N ew Delhi .

3. The Prin cipa l, Navodaya Vidyaiaya 
samiti, Man a Camp, Raipur D is tr ic t ,
Raipur, Chhattisgarh. . . .  respondents

0 R D £ R (Oral)

By M.P. Singh, V ice Chairman -

The learned counsel fo r  the applicant seeks permission 

to withdraw th is O riginal A pp lica tion . Accordingly, the 

O rig ina l Application is  dismissed as withdrawn.

04a dan “kohan) (M •? . Singh)
Jud ic ia l Member Vice Chairman
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